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@
No. A4/15185/2019. 10th May 2019.

Notice is hereby given to all to whom it may
concern that Suresh s/o Jagadeesan Chembolathpurath
House, Muittichur Padiyam Village, Thrissur Taluk, Thrissur
District, Kerala State has filed an application before this
Office for a lega heirship certificate in respect of the legal
heirs of his son Jagathram Chembolapurath Suresh s/o
Suresh Chembolapurath Jagadeesan, Padiyam Village,
Thrissur Taluk, Thrissur District, Kerala, India who expired
on 2-5-2019. Enquiry conducted through the Village Officer,
Padiyam has revealed that the under mentioned are the
legal heir of late Jagathram Chembolapurath Suresh.

Name Relationship Age
with the deceased
Sheeba, C. S. Mother 50

Therefore it is proposed to issue a legal heirship
certificate in favour of the above said members for
receiving the claim. Objections, if any against the
issuance of the said certificate should be filed in person
before the undermentioned within 30 days from the date
of publication of this notice in the Kerala Government
Gazette. Belated application and those sent by post will
not be considered.

Taluk Office, (sd)
Thrissur. Tahsildar.

Mukundapuram Taluk
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